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[Shri M. S. Gurupadaswamy]

Rajiv Gandhtij-Longowal accord; and the
Sarkaria Commission report. These docu-
ments can be made the basis. On that basis, a
political initiative can be started. Today, the
whole situation is frozen, frozen to death.
Therefore, 1 call for a political initiative.
Incidentally, may I ask the Government to
come out with a white paper on Punjab? Let
us know what is what in Punjab.

THE VICE-CHAIRMAN (SHRI BHAS-
KAR ANNAJI MASODKAR): Mr. Chid-
ambaram, he is asking you for a white paper.
You need not waste your time with Mr.
Virumbi.

THE MINISTER OF STATE (INDE-
PENDENT CHARGE) OF THE MINISTRY
OF COMMERCE (SHRI P. CHID-
AMBARAM): He is continuing his special
mention.

SHRI M. S. GURUPADASWAMY: I am
pleading for a white paper by the Government
of India on Punjab. It is high time it was done.

THE VICE-CHAIRMAN (SHRI BHAS-
KAR ANNAJI MASODKAR:): You began
with the CBI and are ending with a white

paper.

SHRI M. S. GURUPADASWAMY: Be-
cause, without political initiative, without a
political settlement, this nightmare of violence
will continue in Punjab for a long-long time to
come. Innocent people, men, women and
children, will suffer. Therefore, a white paper
is necessary. A political initiative has got to
come from-, the Government of India and they
should start discussions with all elements in
Punjab. Let them not take shelter under the
Plea that the Akalis are not united, thai Sikhs
are not united, and therefore with whom they
have to talk. It is not necessary. The
Government of India can act suo motu now.
There fa a basis for it. Therefore, I reiterate and
say that they should come out with a white
paper and try to solve the issue of Punjab and
the tragedy that is going on being enacted in
Punjab day to day should stop immediately.

[RAJYA SABHA]

Mentions 276

Conversion cum-Constniciion of Broad
Gauge Railway line from Hospet to Ankola
in Karnataka

SHRI J. P. JAVALI (Kamataka): Mr. Vice-
Chairman, Sir, through you and through this
House, I want to draw the attention of the
Government of India tow a matter of vital
importance to Karnataka. The matter is the
conversion-cum-construc-tion of a B.G.
Railway line from Hospet to Ankola, an urgent
need of Karnataka. This B.G. network is a vital
link.

Karnataka, compared to its adjoining
States, has the lowest length of B.Gl railway
network. In spite of persistent demands and in
spite of producing six Union Ministers of
Cabinet rank of Railways from the State,
Karnataka has been languishing with neglect.
The demands for conversion from M.G. to
B.G. from Hospet of Hubli and the
construction of a new line from Hubli to
Karwar are more than one hundred years
old.

Now that the construction of the Konkan
Railway line 1is in progress and the
Vijayanagar Steel Plant along with a thermal
power plant at Torangal is a certainty, linking
Hospet wth Ankola has become a matter of
urgent necessity. The proposal is not only
viable but will be very profitable for the
Railways.

At present, the Hospet-Bellairy sector
exports about six million tonnes of iron ore
through the Madras Port. The distance
traversed is about 555 kilometres. From
Madras the unloaded wagons return empty.
This transaction has resulted in a loss of Rs.
83.81 crores to the Railways in the last three
years from 1988 to 1991. On persistent
demands, the updated survey of 1989 for
conversion of Hospet-Hubli line to BG line a
distance of 114 kms, estimated the cor tt Rs.
113 crores. It states, the projects was
financially unremunerative. The survey, it
appears, has not taken into consideration the
following traffic genera-ing potentialities, (i)
Vijayanagar Steel Plant (ii) Thermal Power
Pant, (iii) Konkan Railway Project, (iv)
Access to the ports on the western coast, (v)
Perennial losses incurred in carrying ore only
through Madras, (vi) Sea Bird Naval Dock
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Vara, iviii Kaika Atomic Power Plan:
While considering thfe conversion of He,-. pet-
Hubli line, joining Hubli with Ankoia has also to
be taken into  consideration. Earlier the demand
was far a line, from Hubli ot Karwar. Now, in
view of Konkan line, the demand is from Hubli
to Ankoia. Here the distance is reduced by about
40 to 50 kms and proportionately the cost of
construction will also be reduced. The BG link
from Hospet to Ankoia is not only profitable
but has many advantages. It will result in incease
in the line capacity by 3 to 3-1)2 times, will
facilitate to and fro traffic of iron ore, coal,
granite blocks and all other goods traffic
from east to west and from south to north.
Further, the distance from Hospet-Bellary
sector the ports on the western coast will be
reduced by more than 100 kms and there will be
reduction in the transport costs proportionately.
The Hospet-Ankola BG line brings the hinterland
of west coast and also the second biggest city in
Karnataka Hubli-Dharwad on the BG
network.  Through this, Hubli will be linked to
(i) Bangalore via Gutakal (ii) Bombay via
Ankoia and (iii) Mangalore via Ankola-Udupi.
The BG line also will boost up the exports of
iron ore from Hospet-Bellary  sector by 10
million tonnes to 15 million tonnes. The
Railway workshop at Hubli which is more than
hundred years old has been limping far want of
adequate workload. This I workshop has
received wards for its best work culture and
Productivity. Since this workshop is attending to
the maintenance of steam engines which are
being phased out. It would get a new life by
coming on., the BG ine map. The employment

potential would also improve.
(Interruptions).
THE VICE-CHAIRMAN (SHRI BHAS-

KAR ANNAIJI MASODKAR): Please con-

clude.

SHRI J. P. JAVALI: I am concluding, Sir.
Funding the conversion-cum-construc- I tion
should not be a problem. The construction could
from a part r>f Konkan project. In that event, the

State Government
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Mentions 278

i of Karnataka would v-iliingiy contribute its
share as has been done for Konkan Railway.

In conclusion, the conversion of Hospet-
Hubli line to BG line and a new BG line

between Hubli and Ankoia
importance ot Karnataka. This project should

would be of vital

be taken up immediately by including it in
the Eighth Plan, Thank
you.

THE VIC&CHAIRMAN  (SHRI
BHASKAR ANNAJI MASODKAR): Mr.
Mathur, do you want to say something? you.
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THE  VICE-CHAIRMAN  (SHRI

BHASKAR ANNAJI MASODKAR): They
will make a statement. The Government has

taken note of it.
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